
central'AOM IN ISTRATIUE TRIBUNAL
PRINCIPAL" BENCH; NEW DELHI

OoA. No. 1086 /96

Neu Delhi this the 9th day of September 1996

Hon'ble Shri S.R.Adige, flember (ft)

Hpn^ble Dr. A oUedav/alli, Member (3)

Shri Oarshan Singh
S/o Shri Pan Singh

."iployee holding temporary status
Ulth Central Translation Bureau

(Applicant present in person) •••••• •Applicant
Versus ^ '

1. Union of India
through its Secretary
Department of Official Language
Ministry of Home Affairs
North Block
Neu Delhi,

2. The Director

Central translation Bureau
Department of Official Language
Parvaran BhaVan,
CGO Complex)
Lodhi Road,
Neu Delhi.

'Re spondents

(By Adv/ocate; Shri DoBanerjee)

ORDER (Oral)
\

Hon'ble Shri S.R.adine, flembar (si

Ue haee heard the applicant uho is present in

person and Shri a.Banerjee, counsel for the respondents.

2. Applicant uho is present in person seeks permission
to uithdrau this OA. Permission is granted. The OA is
dismissed as uithdraun,

(DR .A .VEOA^VALU)
Member (3) (S.RoADxGE)/
'  M emb er (A )

cc


